Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 03.01.2025 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to Join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

No. 90/2024

For Condone Delay
IA No. 1319/2024
Delay in refiling

IA No. 1320/2024

Vs

All Square Realtors
India Pvt. Ltd. & 6
Ors.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Shrushti Contech Pvt. | Mr. KK Vijay
(Ins) No. 476/2024 Ltd. Vigneshwar
Vs
VA Tech Wabag Ltd.
2. | Comp App (AT) (CH) Bank of India Mr.S Sathiyanarayanan
(Ins) No. 477/2024 Vs
For Condone Delay Immaneni Eswara Rao
IA No. 1314/2024 Liquidator of Nithin
For Stay Proteins Pvt. Ltd.
IA No. 1315/2024
3. | Comp App (AT) (CH) Sahajanand Medical Dr. Prashat Pratap
(Ins) No. 478/2024 Technologies Ltd.
For Condone Delay Vs
IA No. 1316/2024 Abhilash Lal, RP of
For Stay Alvarez & Marsal India
IA No. 1317/2024 Pvt. Ltd. & Anr.
4. | Comp App (AT) (CH) Nakshatra Feeds India | Mr. RS Sravan Kumar
(Ins) No. 479/2024 Ltd.
For Stay Vs
IA No. 1318/2024 Dantu Indu Sekhar
RP of Nexus Feeds
Ltd.
5. | Comp App (AT) (CH) S Radhakrishnan and | Dr. S.V Rama Krishna
No. 89/2024 Anr.
For Additional Docs Vs
IA No. 1307/2024 Hyderabad Pollution
Controls Ltd. & 12
Ors.
6. | Comp App (AT) (CH) Chaitanya Manohar Ms. Preeti Mohan



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders/Clarification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Sanghi Textiles Pvt. Mr. Yogesh Jagia Mr. Sriram
No. 114/2023 Ltd. Venkatavaradan R2
For Exemption Vs Mr. Sharad Sanghi R3
IA No. 1398/2023 Sanghi Industries Pvt Mr. K Gowtham Kumar
For Interim Relief Ltd. & 17 Ors. R7-R16
IA No. 1399/2023
For Stay WITH
IA No. 1400/2023
8. | IA No. 1164/2024 Gireesh Sanghi Mr. Yogesh Jagia Mr.Sriram
(Delay in Vs Venkatavaradan R2
representation) Sanghi Industries Ltd. Mr. Sharad Sanghi R3
in & 19 Ors R4
Comp App (AT) (CH) Mr. K Gowtham Kumar
No. 78/2024 R7-R16
For Stay
IA No. 1159 &
1161/2024
For Direction
IA No. 1162/2024
For Exemption
IA No. 1163/2024
9. | IA No. 1284/2024 Gireesh Kumar Mr. Yogesh Jagia Mr.Sriram
(For Delay in refiling) Sanghi (HUF) Venkatavaradan
in Vs For Caveator
Comp App (AT) (CH) Sanghi Industries Ltd.
No. 86/2024 & 19 Ors.
IA No. For Directions
IA No. 1285/2024
For Exemption
IA No. 1286/2024
10. | Comp App (AT) (CH) Octopus Productions Mr. Pawan Jhabakh Mr. Mayur Mundra R2
(Ins) No. 73/2024 Pvt. Ltd. Mr. Varun Srinivasan-
For Stay Vs R4 R5
IA No. 211/2024 Enforcement
For Exemption Directorate Through
IA No. 209 & Joint Director,
210/2024 Hyderabad Zonal
Office & 5 Ors.
WITH
11.| JANo. 1129 & SREI Multiple Assets Mr. A Ram Kumar Mr. Mayur Mundra R2
1176/2024 Investment Trust Mr. Varun Srinivasan-
(To implead) Vision India Fund, R3 R4

in

Comp App (AT) (CH)
(Ins) No. 74/2024
For Stay

IA No. 212/2024
For Exemption

IA No. 213 &
214/2024

SRA of Deccan

Chronicles Holdings

Ltd.

Vs

Enforcement

Directorate, Through

Joint Director,

Hyderabad Zonal

Office & S5 Ors.
WITH




IA No. 1174/2024

12. | Comp App (AT) (CH) SREI Multiple Assets Mr. A Ram Kumar Mr. Mayur Mundra R1
(Ins) No.165/2024 Investments Trust
For Direction Vision India Fund
IA No. 437/2024 Vs
Mamta Binani, Erst
RP of Corporate
Debtor, Deccan
Chronicle Holdings
Ltd. & 4 Ors
13. | IA No. 1149/2024 Central Board of Mr. R Vishnu
(For Condone Delay) Trustee Employee
in Provident Fund Rep.
Comp App (AT) (CH) by Regional Provident
(Ins) No. 422/2024 Fund Commissioner-
For Urgent listing I
IA No. 1147/2024 Vs
For Stay Gonugunta
IA No. 1148/2024 Madhusudhan Rao,
RP of GKC Projects
Limited& Anr.
14. | Comp App (AT) (CH) Comandur Ms. Kopal Sharraf
(Ins) No. 429/2024 Parthasarthy
For Exemption Vs
IA No. 1173/2024 Lalit Kumar Dangi,
For Stay RP & 2 Ors.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
15. | Comp App (AT) (CH) Anuragha Poultries & | Mr. AK Mylsamy Ms. GS Dhana
No. 35/2021 Breeders Pvt. Ltd. & 7 Lakshmi - R2
For Stay Ors
IA No. 463/2021 Vs
Raghav Krithik & 4
Ors.
16. | Comp App (AT) (CH) Jain Irrigation Mr. BSV Prakash Ramasubramaniam &
(Ins) No. 290/2023 Systems Limited Kumar Associates
Vs
Eid Parry (India) Ltd.
17. | Comp App (AT) (CH) Pillayar Investments & | Mr. Naveen Kumar
No. 05/2024 Finance Pvt. Ltd. & 2 Murthi
For Stay Ors
IA No. 82/2024
18. | Comp App (AT) (CH) Govt. of Tamil Nadu, Mr. B Vijay

(Ins) No. 91/2024
To dispense with
IA No. 257/2024

Commercial Tax and
Registration Dept. Rep
by Assistant
Commissioner (ST)

Vs

Gopalsamy Ganesh
Babu, RP of Vasan
Medical Center Pvt.
Ltd. & Anr.




19. | Comp App (AT) (CH) Kamma Srinivasa Rao, | Mr. Sandeep Bajaj
(Ins) No. 147/2024 Suspended Director of
For Exemption Ranchi Expressways
IA No. 396/2024 Limited
Vs
State Bank of India &
Anr.
WITH
20. | Comp App (AT) (CH) Kamma Srinivasa Rao, | Mr. Sandeep Bajaj Mr. Pranava Charan

(Ins) No. 28/2024
For Exemption

IA No. 92/2024
For Stay

IA No. 93/2024

Suspended Director of
Ranchi Expressways
Limited

Vs

State Bank of India &
Anr

MG- R1
Mr. P Ravi Charan-R2

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
21. | TA (AT) No. 73/2021 Ammana Bio Pharma | Mr. SP Chokalingam Mr.Y Suryanarayana
(Comp App (AT) No. Ltd & 7 Ors R1
146/2020) Vs Mr. Subesh K. Sahoo
BR Jayaram & 2 Ors. R2
22. | Comp App (AT) (CH) Upender Kumar Mr.S Rajagopalan Mr. Vipin Warrier — R1
(Ins) No. 195/2021 Agarwal, Suspended Mr. Amir Bavani-R2
For Stay Director of Surya
IA No. 394/2021 Towers
Vs
State Bank of India &
Anr
23. | Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam Mr. Saji P John-R1 R2
No.113/2022 Vs Raja Mr. Anant Merathia
To dispense with Stove Kraft Private R4
IA No.1032/2022 Limited & 4 Ors. Mr. S Aravindhan R5
For Stay
IA No. 1033 &
1034/2022
24.| Comp App (AT) (CH) IDBI Trusteeship Mr. Edward James Mr. Perikal K Arjun
(Ins) No. 285/2022 Services Limited
Vs
Ozone Urbana Infra
Developers Pvt. Ltd.
25. | Comp App (AT) (CH) Naveen Kumar Mr.Y Suryanarayana Mr. K Ramesh-R1

(Ins) No. 395/2022
For Stay

IA No.943/2022
To Adv. Hg.

IA No. 1100/2022

Moparthy,

Member of the
Suspended Board
Fastlane Information
Technologies Pvt Ltd
Vs

Ingram Micro India
Pvt. Ltd. & Anr.

Ms. MS Mano Ranjani
R2




26. | Comp App (AT) (CH) Sriharan Ms. J Parimalam Mr. Jose John- R1-R4,
(Ins) No. 354/2023 Sripathmanathan R7
For Stay Rep by E.Sivanandam Ms. C Keerthana- R6
IA No. 1075/2023 & & Anr.
433/2024 Vs
For Interim Injunction | Malabar Hotels Pvt
IA No.1076/2023 Ltd. & 7 Ors
For Urgent Hearing
IA No.1077/2023 &
469/2024
27. | Comp App (AT) (CH) HM Textiles Pvt. Ltd. Dr. KS Ravichandran, | Ms. PV Rajeswari
(Ins) No. 69/2024 Vs PCS
For Direction Jai Hind Spinning
IA No.202/2024 Mills Limited
For Urgent Hearing
IA No.203/2024
For Additional docs
IA No.204 /2024
28. | Comp App (AT) (CH) Reichindia Pharma Mr. CV Shailandhran

(Ins) No. 140/2024
For Stay
IA No. 376/2024

Ltd. Rep by its
Managing Director
Syam Sunder Chidara

Mr. Ujjwal Jain

For Hearing

02:00 pm

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

29. | Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K
(Ins) No. 309/2024 Ltd. R1 R2
For Stay Vs
IA No 829/2024 IVRCL Ltd. & Anr.

WITH
30. | Comp App (AT) (CH) Raghava Square Pvt. Mr. Mayan H Jain Mr.Nityavendhan K

(Ins) No. 310/2024
For Stay
IA No. 828/2024

Ltd.
Vs
IVRCL Ltd. & Anr.

R1 R2

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3.

oo

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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